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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL,
PRINCIPAL BENCH, NEW DELHI

ORIGINAL APPLICATION NO. 262/2025

IN THE MATTER OF:

Vijay Kumar ... Applicant
Vs

Govt. of NCT of Delhi ... Respondent

REPLY ON BEHALF OF RESPONDENT NO. 5- IRRIGATION & FLOOD
CONTROL DEPARTMENT, GOVT. OF NCT OF DELHI

MOST RESPECFULLY SHOWETH:-

1. That this Hon’ble Tribunal has been pleased to take cognizance of the
grievance raised by the applicant through a letter petition dated
21.03.2025, and vide order dated 30.05.2025 has issued notice to the
Respondents, including the present Answering Respondent, i.e., the

Irrigation & Flood Control (1&FC) Department, Government of NCT of
Delhi.

2. That the grievance of the applicant pertains to the alleged illegal cutting
of green trees standing on the green belt/forest area of the Mangolpuri—
Sultanpuri Drain by use of JCB and cutting machines, purportedly in

violation of environmental norms.

3. It is respectfully submitted that the administrative and maintenance
control of the relevant stretch of the Supplementary Drain of the

Mangolpuri-Sultanpuri Drain lies with the I&FC Department.
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. That until 18.03.2025, CD-II of the [&FC Department had administrative

and maintenance control of the said stretch. Thereafter, the said control

has vested with CD-XI. Accordingly, the period during which the alle

incident is stated to have occurred falls under the tenure of CD-II. A copy
ereto

ged

of the order transferring control from CD-II to CD-XI is annexed h

as Annexure-A.

. Upon clarification sought from CD-II, it has been categorically informed

that no work was undertaken by CD-II at the relevant time, nor was any

agency engaged or tender floated which could have resulted in tree cutting.

. Itis further submitted that instances of theft of grills, wire mesh, and other
illegal activities by local miscreants along the Supplementary Drain have
been reported in the past. It is possible that the alleged cutting of trees may
have been the handiwork of such miscreants for personal gain, especially
as no departmental watch and ward arrangements, were in place at the

relevant time. A copy of the clarification received from CD-II is annexed

hereto as Annexure-B.

. 1t is also respectfully submitted that the photographs annexed with the
complaint are not recent. On verification, it appears that they pertain to the
year 2023 and not to the period relevant to the present grievance. As such,
reliance on the said photographs to substantiate the allegation of illegal
tree cutting in March 2025 is wholly misplaced and without merit. It is
thus respectfully submitted that the Answering Respondent has role in

relation to the allegations made in the Application.

. However, without prejudice to the above submissions, the Answering
Respondent is willing to undertake suitable plantation work in the said

area to restore it to its earlier state.
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9. It is humbly submitted that the Answering Respondent has the highest
respect and regard for the orders and majesty of this Hon’ble Tribunal. The

present reply is being filed for the kind consideration of this Hon’ble

A

Fe?  Executive Engineer
CD-XI, I&FC Department
Govt. of NCT of Delhi

Executive Engineer

Tribunal and may kindly be taken on record.

Civil Division-XI, I&FC Deptt.

Govt. of NCT of Delhi



OFFICE OF THE ADDL. CHIEF SECRETARY
IRRIGATION & FLOOD CONTROL DEPARTMENT
GOVT.OF NCT OF DELHI
L.M.BUND, SHASTRI NAGAR, DELHI-110031.

No. F.3 (2)/2024/GAD (Flood)/1&FC)/ |79 q- |8Y") Dated:-. \g) 3‘;15—
ORDER T T e

In supersession of all previous orders regarding the area/jurisdiction of
Divisions and Flood Circles in I&FC department, the area/jurisdiction boundaries of
all Divisions and Flood Circles have been demarcated as per annexure-A with

immediate effect.

This issues with prior approval of the Hon’ble Minister, Irrigation & Flood

Control Department, Govt. of NCT of Delhi. ‘ 3
Enclosure as above M ‘
(N.S.P P4twal
SSW-I
No. F.3 (2)/2024/GAD (Flood)/1&FC)/ | 799 — {841 Dated:- | 8\3\1(
Copy to:- |
1. P.S to Hon’ble Lt. Governor, Govt. of NCT of Delhi, Raj Niwas, Delhi-54. -
2. P.S to Hon'ble Minister In-charge (I&FC), Govt. of NCT of Delhi, Delhi
Secretariat, Delhi-110002.
3. Staff officer to Chief Secretary Delhi, Govt. of NCT of Delhi.
4. P.S to Addl. Chief Secretary (I&FC), Govt. of NCT of Delhi, L.M.Bund Shastri

Nagar, Delhi-110031.

Dy. Secretary Delhi Legislative Assembly Old Secretariat Delhi

All District Magistrate, Revenue Department, Govt. of NCT of belhi
P.A to Chief Engineer (Zone-1 & II), I&FC Deptt., Govt. of NCT of Deihi
All SEs, I&FC Deptt., Govt. of NCT of Delhi. )
Administrative Officer (I&FC), Govt. of NCT of Delhi.

10. Dy. Controller of Accounts, I&FC Deptt., Govt. of .

11. A1}1’ Executive Engineer (Civil/Mechanical), I&FC DI\L?)'tFt,?fG?Sth l(.-)f NCT of Delhi

©® N !

12. PAO-XII, MSO Building, I.P.Estate, Govt, of NCT of Delhi. |
13, Concerned officers MCD, DJB, DDA, DUSIB, Govt, of NCT of Delhj,

14,
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i GOVT,
_OFFICE OF THE 9F NCT Of: DLbo?ﬂ e
IRFC DEp‘n"' MANgﬁi%U; ‘I\\F’!f( ngsgwgﬁn CIVIL DIVISION NO. 11,
Bugu; NOQ.:~ NJADI BAGH, DELHI-110026,
L2 01128313170, E-mall: ifcedii@ymall.com

NO. EE]CD II/W*15/202 4
3 2 , ) q Y. [)' » " ) :
/ : Dateda

The beputy Conservat
or of Forests
Department of Forest and Wild ufé
North Forest Division, MGICCC,
Bakoli, Alipur, Delhi-110036.
Subi= Complaint lodged by RWA Sulmnpurl in connectlon with tree c"m"g in
Supplementaw Drain, ;

ReSpected Sir s
tice No. F53/DCF’H)[F;

bring to your kind notice that"
‘the area for. whlch the RWA

In reference to the notice served to thts off‘ce d
offence/2023 24/4610-12, Dated: 23/06/2023, 1 would like to
we have not engaged any agency: for deveiopment works in
has Iodged the, complalnt for tree cutting,

oo IE 48 pertment to mentron that at many instances local mlscreants have stolen thg
boundary. wall's grills & wire ‘mesh from Supplementary\; Drain. Many illegal activities. ha
carried out by the local miscreants. In and around the ‘supplementary. drain which needs.to
be checked and constant vigil by this office. Furthermore, tree plantation Js also. being. done ;
by our division. We are also working towards the protection of the enwronment by planting
more trees Therefore the questron of tree cuttmg by this oﬁ‘ ce as. made by complamant 15 -

baseless

ction is required, kmd]y convey to us For the 1oznt s:te

In case rf any srte mspe
to contact Sh Laht Kumar, Asststant Engmeer (Ph

im'spectson, please dlrect your fi fi eld staff
: +91 7984093981)

= 'Youré,'éaithrussy %

: 4, (A‘ SURAN KUMAR snkm
* EXECUTIVE ENGINEER, CO- Bt

D-ated.Q ol> f?o

= LY ‘

0528

NO. Es/co-n/w—15/zoz3 24/ r,}——g—gb/

£

Copy toi- ;
1. The SUpenntendlng Engineer, Flood C‘ircle 111, I&FC Deptt Rohmi Ofﬂce Comptm

Govt. of NCT of Delhi for information. :
2. The Assistant Engineer-IV, CD-11 I&FC Deptt,, Govt:of -NC’T of Delhr, anohar p;,,K

" East Punjabi Bagh, Delhi- 110026 for mformauon, i

(Y EXECUTIVE ENGINEER, con

o
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